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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL :HYDERABAD BENCH
AT HYDERABAD

0.A.N0.990/95 . pt.of order:22.8.1995

Between

N.V.R.Kumar .. Applicant

and

1.Supdt. of Post offices,
Peddapalli Division,

Peddapalli,
District:Karimnagar

2.Director of Postal Services
Hyderabad Region, Hyderabad .. Respcndents

Mr S.Ramakrishna Rao

Counsel for the Appdicant

Counsel for the respondents Mr N.R.Devréj,Sr.CGS

CORAM:
HON'BLE SHRI JUSTICE V. NEELADRI RAO, VICE-CHAIRMAN

HON'BLE SHRI R. RANGARAJAN, MEMBER (ADMN)
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0.3.990/95 T Dt.of order:?22.8.1995

CRDER

As per Hon'ble Shri Justice V,Neeladri Rac, Vice-Chairman‘

Heard Shri S.Ramakrishna Rao, learned counsel
for the applicant and Shri N.R. Devraj, Standing Counsel

for the respondents,

2. This OA was filed praying for suspénsion of
the operation 6f the order dated 31.7.1995 of R1,
whereby, an amount of RS.B,OOO/—.was directed to
be recovered from the pay of the applicant by way of

punishment,

3. It is stated for the appllcant that the appeal

against the said order was filed before R2 on 8.8.1995,

4. We feel it $& not a case where the impugned
crder haslto be- suspended pending dispoéai of the
appeal before the appellate authority. But, it is just
and proper to direct R2 to dispose of the appeal |
expeditiously and breferably by the end of %% November,

1985,

5. CA is ordered accordingly at the admissicn stage.

Nohqostsﬁyr

(R.RANGARAJAN) _ (V.NEELADRI RAO)
Member{Admn) Vice-Chairman 1
: I

+

Dictated in the open court

. ‘ ‘Dated:The 22nd August, 1995 2 ﬂ%

Dy.REgiStrar(J)CC
- mvl

1., The SUperintendent of Post Offices.

 reddapalli Division,Peddapalli, Karimnagar Dist. .
2. The Director of Postal services, Hyderabad Region, Hyﬂerabad.
8, One copy to Mr.S. Ramakrishna Rao, Advocate, CAT «Hyd. .
4. One copy to My.N.R.Devraj, SI.CGSC.CAT. Hyd. -
5. One copy to Library, CAT. Hyd.
6. One spare COPY.

pvm ' " . -
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